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Compensation Paid Under Crop la.uraaee 
Scheme 

5630. SHRI RAJ KUMAR RAI: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the number of fanners in Uttar 
Pradesh who are to be paid compensation 
under the Crop Insurance Scheme for their 
croplii which had got damaged due to 
drought in the state ; 

(b) the amount of compensation to be 
paid to the farmers in the State; and 

(c) the time by which compensation 
amount j s likely to be paid to the farmers ? 

THE MINISTER OF STATE IN THE 
.DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICUL TURE (SHRI SHY AM LAL 
YADAV): (a) to (c) In Kharif 1987 
s~ason, 4 58 lakh farmers were covered 
under the Comprehensive Crop Insurance 
Scheme in Uttar Pradysh~ Details, regar· 
ding number of such farmers whose insured 
crops have been damaged due to drought 
and the amount of indemnity claims payable 
to such fJrmers have not been finalised by 
the General Insurance Corporation of 
India. No time frame for payment of 
compensation to the farmers has been fixed. 

As~istnnce to Uttar Pradesh tor 
Drinking Water Supply Schemes 

5631. SHRI RAJ KUMAR RAI : Will 
the Minister of AGRICULTURE be pleas-
ed to state: 

(a) the detailli of the Central ass is· 
tance sanctioned for the rural drinking 
water supply scheme., in Uttar Pradesh 
durirg the current year; 

(b) the number of viIJages to be in-
cluded in these schemes; and 

(c) the time by which the remainina 
viUages will be included in these schemes? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP. 
MENT IN THE MINISTRY OF AGRI. 
CULTURE (SHaI JANARDHANA 
POOJARY): (a) Central assistance (or 
implementing rural drinkin8 water supply 

scbemes is provided to States/UTs under 
the Centrally Sponsored Accelerated Rural 
Water Supply Programme (AR WSP), Dur. 
ing 1987-88, an amount of R~. 37.50 
Cl'ores has been provided to U.P, under 
ARWSP. 

A sum of Rs. 10 lakhs each has been 
given under the National TechnololY 
Mission on Drinking Water for Mini. 
Mission Project areas (districts) of Agra; 
Sultanpur and Unnao. 

As part of drough t relief assistance, 
ceilings of expenditure of Rs. 8. 70 ~crores 
were approved for tackling drmking water 
~uppJy situation in rural areas apart from 
Rs. 53 lakhs approved for purchase of rigs 
and geophysical equipment. 

(b) During 1987·88, the target for 
coverage of ProbJem VilJages with safe 
drinking water facilities in U.P. under 
AR WSP and State sector M iflimum Needs 
Programme (MNP) is 9700. 

(c) It is expected that al1 residual 
Problem ViJJages wjJ1 be covered with safe 
drinking water suppJy facilities by the end 
of the Seventh Plan period (March, 1990). 

[English] 

Cases AgaInst Travel Agents 

5632. SHRI THAMPAN THOMAS: 
Will the Minister of LABOUR be pleased 
to state; 

(a) the number of cases taken up by 
the Protector General of Emigrants agajnst 
the travel aaents and other persons for 
violating the ruJes for recruitment of JaboDr 
to work in foreign counhies during J 987; 
and 

(b) the effective steps taken by Gover,» .. 
ment to prevent exploitation of labour by 
such agencies ? 

THE MINISTER OF STATE IN TaE 
MINISTRY OF LABOUR (SHRI JAG .. 
DISH TYTLER): (a) and (b) During 
1987, 31 cases were resisterod ",alast the 
recosoisetf recruj tin. agencies on the b •• 
of wlliw. 8 persons wore arrested. 8iftIj .. 
lady. 268 cases were nwistQred ...... 
tbe un .. recogDsied recruitiJJg a.aeuoi.. III 
whicb 2'l porSODS were arcested ..... 6 
QODVjcted. Bosides poUee action, the ro-




